IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH

AT HYDERABAD

‘ L3 3
0.A, 9MV96, | | Dt. of Decisien : 16:8-96.
ﬁiaiydgpfﬁiﬁikéznﬁkgl +. Applicant.

Va

1., The General Manager,

: SC Rly, Rail Nilayam,
Secunderabad.

2. The Chief Persennel Officer,

SC Rly, Rail Nilayam,
Sec ' bado

3. The Dy.Chief Mech, Engineer,
Guntupalli Wagen Werkshep,
SC Rly, Guntupalli,
Kirishpna Pistrict. " <. Respendents,

Ceunsel for the Applicant : Mr. P.Krishpa Reddy,

Counsel fer the Respendents $ Mr. K.Siva Reddy, SC for Rlys.

CORAM:

THE HON'BLE SHRI R. RANGARAJAN + MEMBER (ADMN.)
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oral Order (Per Hen'ble shri R.Rangarajan, Member (Adm.)

p——

Heard Mr.P.Krishna Reddy, learned ceunsel feor ti

applicant and Mr.K.Siva Reddy, Jearned counsel fer the res oendents.

-‘T\:‘Jﬂ

2. A lané measuring ef aﬁresyi @3 cents in R.5.Ne

.201/2

situated in Elaprelu village, Ibrahimpﬁzzzg Mandal, Krishna District

was ewned by the father of the applicantﬁ}s stated te have been

ascquired under wward Ne.4/75 passed on 20-3-75 for the purpese of

Censtructien ef the Wagen Werkshep, Guntupalli. It is further

stated that the applicant 8 family.gga-mainly living en

4g:icu1ture

and there is ne ether seurce of living. The applicant sybmits that

the guidelines $f the Railway Beard's letter dated 31-12u82/1-1-83

provides fer rehabilitatien ef persens whese land was ac

the cepnstruction ef Carriage Repair Shed ,t Guntupalll b

quired £ er

y giving 4

job te the lané losers or his wards. The applicant sub*its that

a similarly placed applicant in OA,765/88 decided en 18+

7-90’ and in

OA. 841/98 decided en 18-9-90 on the f£ile of this Bench were given

job o, the land 1oserg qnota.SF{tR; %ijg‘ ﬂ%lf:

3, u*here iy, the OA it is stat.ggd thet the applic

.1 _/MEa&ﬂ . Uhod

snt has

fileé any representatien in this cennectien te the autherities.

Theugh the learned ceunsel for the,agplicant submits that he will

check up the pesitien,it is not necess,:y_to wait tilll he checks

/ the pesiticn as disposing ef the applicatien at this

be mere beneficial te the applicant by directing the ',spopépnta
te dispose of the representation if already filed and|in

not filed the applicant may file a representatien new|which may be

dispeseief in accerdance with rules,

4, Ip_th? resu}t, Fhe fellewing direcpion is #1vens-

The applicant may file a re ik ot
. a representatien, if ghe Bag not

filgd a representatien already in regard te the requ%st fer the

N

state will.

8ase it is
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che has already filed a representatien the~same

jeb. In Cage

t te the netice of the respendents (R-3). If

ghould be breugh
same should be dispesed -

such a representation is receivea by R-3 the

of in accerdance with the ru

given by this Tribunal in OA.Ne.765/88 and in OA. 841/88. |The

applicant while submitting & fresh ap lication or weubmitting

heﬁAegrlier representation to R-BLgéai alse file a copy of the

judgement in OA,765/88 and inOA.841/88 te R—3.

S ~ The OA is erdered accordingly‘.t the admissien ptage

itself. Ko cests.
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Datea The 16th August 1996. DT *5T‘ﬁ{b? 3)

Tolctated in Open Court
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Cepy teot-

1,

2.

3.

The General Manager, S¢C,Raiiway, Railnilayam,
Securderabad,

The chief persemnel Officer/ S.C.Railway, Railrilayam,
Secunderabad, _

The Dy. Chief Mech, Engineer, Guntupalli Wagsn Werkshep,
s.C.Railway, Gontupalli, Krishna District.

4, One cepy te Sri. P.Krishna Reddy, Advecate, CAT, Hyd.
5. One cepy te sri. K.Siva redady, sC fer Rlys, |CAT, Hyd,
6., One copy te Library, CAT, Hyd.

7. Ohe spare COPYe.

rsm/-
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